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(b) if so, whether Government are 
aware of the fact that in the  private 
sector big monopolies and industrialists 
exploit the labourer by not paying the 
provident fund and they do not listen 
to the Ministry's advicc; and

(c)  what  alternative  Government 
think as a policy to protect the working 
class ?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  LABOUR  (SHRI 
BALGOVIND VERMA) :  (a)  The
PHme Minister emphasised  the  fact 
that greater production is the foremost 
jneed at present.

(b)  and (c).  All  the  covcrable 
monopolies houses are covered  under 
the Employees’ Provident Funds and 
Family  Pension  Fund  Act. Where 
there are defaults, appropriate steps ate 
taken to ensure compliance with  the 
provisions of the Act  and  Schemes 
framed thereunder.
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CALUNG ATTENTION TO MATTER 
OF  URGENT  PUBLIC  IMPORT* 

TANCE

Rfportfd incrpase in tub act ivities
OF RFBFL NaGas AND MlZOS

SHRI TARUN GOGOI  (Jorhat) :
1 call the attention of the Minister of 
Home Affairs to the following mattet 
of urge,.it public importance and request 
that he may make a statement  there-
on :

Reported increase in the activities 
of rebel Nagas and Mizo hostiles and 
the recent attack by Mizo hostiles on 
the Lt. Governor of Mizoram on 11th 
March 1974.

THE* DEPUTY MINISTER IN THE 
MINISTRY OF  HOME  AFFAIRS 
(SHRI F. H.  MOHSIN): Sir,  there 
has been some indreasc in the activities 
of the underground Nagas as evidenced 
by an increase in the number of violent 
incidents in February and March, 1974.

There has also been violence by mis-
creants in Mizoram.  Some Mizo mis* 
creants ambushed and opened fire on 
the convoy consisting of Lt Governor, 
Mizoram ajnrd his escolrt at about 0915 
hours on the 10th March, 1974, about 
37 Kms. from Aijal on the Silchar- 
Aijal Road, when the Lt. Govenor was 
returning from tour. He sustained bul-
let injuries on the right leg.  Besides 
him, the security officer also deceived 
injuries in the left arm. The driver es-
caped with minor injury.  The escort 
party returned the fire, but the mis* 
creants escaped. The Lt. Governed amd 
the other injured persons were imme-
diately treated at the Military Hospital, 
Aijal and are progressing.

The Governments of Nagaland and 
Manipur, Mizoram Administration and
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the Security Forces are maintaining ut- 
nx>8t vigilance. Security measures nave 
also been tightened to deal firmly with 
the unlawful activities of underground 
Nagas and Mizos.

SHRI TARUN OOGOI : It has been 
a matter of great concern that there has 
recently been an increase in the unlaw-
ful hostile activities of Mizos in Naga-
land, particularly, after a brief spell of 
improved situation prevailing in Naga-
land and there has been more  firing, 
more ambush and more killings of the 
people including military, civilians and 
officials and  destruction of  property 
also.

It appears that there is o lacuna in 
the Intelligence Department amd slack" 
ness in the vigilance and complacency 
on the part of the  Government  and 
there was a Wrong assessment of  the 
situation.  Otherwise, a former Gover-
nor, Shri B. K. Nehru, while proceeding 
to Losndon, at Calcutta could not have 
said that “Naga insurgency has  been 
contained; it has really  been* ended.** 
and from this incident it appears that 
he was not informed properly by the 
people of the Intelligence Department.

It appears that the new UDF Govern-
ment headed by Mr. Vizol has some 
links with the underground Nagas. They 
are in favour of a dialogue with  the 
Naga underground to arrive at a perma-
nent solution.  May I know whether 
it is correct that the election of  Mt. 
Vizol as leader of the Assembly Party 
had been kept a secret until approved 
by Mr. Phizo ?  Why had the Gover-
nor of Assam, Nagaland and Manipur 
to take am assurance from Mr. Vizol 
that he stood by the Constitution and 
the integrity of the country, in otder to 
allow him to form the Ministry  after- 
the UDF Party has been  allowed to 
contest the elections and after having 
been elected as a member of the Naga-
land Assembly Party ?

Thirdly, these underground activities 
are not fliiJy confined to Nagaland and 
Mizoram.  It has spread to Maniput 
also and there is every possibility  of 
their spreading these hostile  activities 
to other parts of the country also, par-

ticularly, in the North-Eastern  region 
and I have every suspicion that it is a 
part of a much bigger plan of external 
forces to create chaos and disturbance 
throughout the noTth-eastern region of 
the couptry....

SHRI PILOO  MODY  (Godbra) : 
Which are those forces?

SHRI TARUN GOGOl : The forces 
will be disclosed by the  Government.

Then, after the emergence of Bangla 
Desh, an impression has been dreated 
that the links of the underground with 
China and Pakistan have been disrupt-
ed, that there was a stoppage of arms 
and ammunitions to these underground 
people.  But the  subsequent and  the 
recent events have proved that the 
undergrounds still have their links with 
these two foreign countries and  they 
a!re still receiving arms  and  ammuni-
tion. It has also been confirmed by the 
statement of the former Chief Minister 
of Nagaland, Mr. Hokishe Serna who 
himself stated at  Calcutta  that  500 
underground Nagas led by Zashi Mure 
were getting arms and ammunition from 
China and were trying to create trouble 
before the then forthcoming General 
Election. If it is true what action has 
been taken and do the Government pro-
pose to take up the matter with these 
two countries concerned and  whether 
any protest has been lodged so far?

THE MINISTER OF STATE IN 
THE MINISTRY  OF  HOME  AF-
FAIRS AND IN THE DEPARTMENT 
OF  PERSONNEL  (SHRI  RAM 
NIWAS MIRDHA): It is not correct 
to say that there has been any lack of 
intelligence and that it is because of the 
lack of intelligence that these incidents 
have taken place. These incidents have 
taken place in spite of all precautions 
and all security arrangements that we 
have made and, the security arrange-
ments have been tightened from time 
to time and utmost vigilance ia  being 
maintained. But, in spite of this, these 
incidents took place.  May be because 
of the elections there was a spurt 
slightly in Nagaland.  But, the aitua- 
tion is well in hand and our security 
forces are quite capable of dealing with 
any situation that may arise.
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regards the  UDF  Government 
ttĵt has been formed, 1  would  only 
tpic to say that the Chief Minister as 
well as !the Governor have  made  it 
very clear that the situation would be 
properly handled.  The Chief Minister, 
Shri Vizol, in his broadcast as well as 
during his talks with the Governot, has 
given a full assurance that he would 
encourage  constitutional  procedures 
and that he would work within  the 
Constitution and the laws of the coun-
try aind I think there is no reason why 
we should not believe it.

We have had three elections in Naga-
land and through the democratic pro-
cess, elected representatives and govern-
ments have been formed and we do 
hope that the UDF Government which 
has now come into power would also 
work for the peace and prosperity of 
Nagaland and  would  not encourage 
lawless elements and would fully  co-
operate with the Governor in maintain-
ing peace in that very vital area.

The hon. Member has observed that 
it seems that there are some external 
forces which ore responsible for  this 
spurt in violence in Nagaland, Manipur 
and Mizoram.  I do not know what 
he means by external forces.  But the 
Government is fully aware of the situ-
ation.  Fot example, last year we had 
information that some  Naga  hostiles 
had gone to China or that they were 
coming back from China or trying to 
cross the border and, action was taken 
and is being taken to see that this sort 
of border violation does not take place. 
We are receiving full co-operation from 
the Governments of Bangla Desh and 
Burma in tracking down these  insur-
gents and I hope, with their co-opera- 
tion, we can feel assured that the terri-
tory of Bangla Desh and Burma will 
not be allowed to be used fo!r anti- 
Indian purposes.

MR. SPEAKER :  Shri Laskar—not
here.

Shri Kachwai—also not here.

Shri S. M. Banetjee.

SHfcf S. M: BANERJEE (Kanpur): 
statement ft has been dearly

mentioned by the hon. Minister  that 
there has been some increase in the ac-
tivities of the underground Nagas  as 
evidenced by an increase in the numbet 
of violent incidents in February  and 
March 1974.

Although he had assured the House 
that every step was. being taken to see 
that the activities did not increase and 
also to see that these underground Nagas 
came to their senses, I want to know 
whether it is a fact that these hostile 
Nagas—underground  Nagas—have  a 
regular contact with their leader, Shri 
Phizo and that contact has not yet been 
broken by Government. Is it also a fact 
and has bis atention been drawn to 
various news that a  certain  foreign 
agency—I am not talking of China or 
Pakistan, I am talking of C.I.A. activi-
ties—is doing these with a view to creat> 
ing tension on our borders ? If so, 
whether any inquiry has been made by 
the Intelligence Department of our 
Government ? If it is not inconveient, 
he may kindly inform this House about 
the result of that  investigation.  My 
questionis are :

1. Whether contact with Mr. Phizo 
has been broken or not;

2. Whether visible or invsible hands 
of the C.I.A. are involved in 
these activities.

I request the hon. Minister to take this 
House into confidence and let us know 
what concrete steps have been taken by 
Government in this regard.

MR. SPEAKER : Mr. Baneijee, to-
day you are unusually very brief.

SHRI RAM N1WAS MIRDHA : The 
first point that the hon. Member raised 
was regarding the contact with Mr. 
Phizo and why that contact has not yet 
been broken and whether the U.D.F. is 
in contact with Mr. Phizo or not.

All I can say is this. We should trust 
our democratic and Constitutional pro-
cess to sort this out. The contact with 
one person or another is not so impor-
tant as the repurcuasions in a concrete 
form that it will have on  the  actual 
situation that is prevailing there.  Wc
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[Shri Ram Niwas Mirdha] 
are fully vigilant and we would see that 
peace is not disturbed and these contacts 
do not result in the stepping up of hos-
tile activities.

Another point that was made by him 
was regarding the foreign agency like 
the C.l.A. He wants to know whether 
that is operating in that area and If so, 
what action Government is taking to stop 
this.

We are not aware of  any  foreign 
agency including C.T.A. that is operat-
ing there.  The situation is being kept 
under watch.  We are  vigilant  about 
this to see that no hostile forces from 
across the border or a foreign inspira-
tion enables them to create trouble there. 
We are fully vigilant about it. Our 
Intelligence is also fully competent to 
handle the situation; our security lorc&s 
are there to take note of the  situation 
as it may arise

SHRI ARJUN SETHI  (Bhadrak) : 
Mr. Speaker, Sir, it is encouraging  to 
note that Government has taken enough 
steps lo contain these hostile activities 
of the Mizos and Nagas in these hilly 
areas of our country. But, if you look 
at the figures of such incidents that have 
occurred, comparatively, since 1972, it 
is rather increasing point in 1972, the 
number of violent incidents in Mizoram 
was eight; in 1973, it  was  nineteen. 
And, in this year, for the first three 
months, upto now, there have been three 
incidents.  Sir. I think,  although  the 
Government has tightened the security 
measures yet These measures  aie  not 
sufficient enough to deal with this situâ 
lion. Then̂fiore. I would like to know 
from the hon.. Minister what  specific 
measures the Government is likely to 
take so that this situation is no more 
there 7 Moreover, I would like to know 
from the hon. Minister  from  which 
source these Mizo and Naga hostiles are 
getting arms and equipment and train-
ing 7 Previously, it is known that they 
were getting arms, equipment and train-
ing from China  and  erstwhile  East 
Pakistan.  Since East Pakistan  is no 
more there and our friendly country 
Bangla Dealt is there may I know from 
which sources they are getting 
Weapon# now? Further it it said that

they have taken shelter in the hflJy 
tracts of Burma and especially in the 
Chittagong area of  Bangla  Desh.  I 
would like to know what steps  our 
Government have taken with the Bangla 
Desh government to see that these host-
iles are taken to task ?

SHRI RAM NIWAS MIRDHA: The 
concern shown by the hon. Member and 
other Members regarding the security 
of the North-eastern region Is  natural 
and in a way welcome. It is true that 
the number of incidents have of late in-
creased but one of the reasons could be 
the elections that were coming and the 
attempt by these lawless elements  to 
create a situation of terror so that peo-
ple may not participate in voting. But 
there was very massi\c turn-out on the 
occasion of the elections and the elec-
tions passed off more or less peacefully. 
But merely the security aspect will not 
solve the problem. While on the  one 
hand we arc trying to meet the situation 
by force of arms by deploying police, 
border security force and military at the 
same time our policy is that these way- 
wdrd elements should be encouraged to 
come out and join the mainsticam  of 
life of the State. I think these elections 
have proved to be an impoitant s'ep in 
that process  I think we can fully hope 
that the U D.F. government which has 
come into power will act with fully force 
to put down these lawless elements and 
would encourage these people to relin-
quish the ways of insurgency and join 
the normal political and economic life 
of the country. As regards the source 
of arms some arms did  trickle  from 
Bangla Desh side.  It happened when 
the Bangla Desh operations were going 
on.  Bangla Desh government is fully 
cooperating with us and they have as-
sured us they would not allow their 
territory to be used for this.
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